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ANNUAL REPORT ON WORKING OF Sia-
MEN's ProvibENT FUND SCHEME, 1966

THE MINISTER OF SHIPPING AND
TRANSPORT (SHR1 RAJ BAHADUR):
1 beg to lay on the Table a copy of the
Annual Report (Hindi and English ver-
sions) for the year 1971-72, on the
working of the Seamen’s Provident Fund
Scheme, 1966. [Placed in Library  See
No. LT-4169/73.]

NOTIFICATION UNDLR REQUISITIONING AND
ACQUISIFION OF IMMOVEABLE PROPFRTY
AcT, 1952

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): 1 beg to lay on the Table
a copy of Notification No S.0. 4144 pub-
lished in Gazette of India dated the 16th
December, 1972  under sub-section (2)
of section 17 of the Requisitioning and
Acquisition of knmovable Property Act,
1952, ([Placed 1n Library, See No. LT-
4170/73.]

PROCLAMATION IN RELATION 10 THE STATH
OF ANDHRA PRADI SH

THE MINYSTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): | beg to lay on the
Table:

(i) A copy of the Proclamation
(Hindi and English versioms) dated
the 18th January, 1973 issued by the
President under clause (1) of article
386 of the Constitution in relation to
the State of Andhra Pradesh published
in Nolification No. GSR. I3(E) in
Gazette of India dated the 18th Janu-
ary, 1973, under article 356(3) of the
Constitution,

{ii) A copy of the Order (Hindi and
Eonglish versions) dated the 18th Janu-
pry, 1973, made by the President in

of sub-clause (i) of clause
(¢} of the above Proclamation, pub-
Yithed in Notification No. GSR. 14(E)
In, Gagetie of India dated the 18th Janu-
wy, 1973,
i
A vagy of the Report dated the
3'&?%:;? lm"!” of the Governor
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of Andhra Pradesh to the Piewdent
(Hindi and English versions). [Placed
in Library, See No. LT-4171/73.

NOTFICATION UNDER ESSENTIAL COMMO-
DITIES ACT, 1955

THE MINISTER OF STATE IN TH?
MINISTRY OF AGRICULTURE (PROF
SHER SINGH): I beg to lay on the
Table a copy each of the following Noti-
fications (Hindi and English versions)
under sub-section (6) of section 3 of the
Essential Commodities Act, 1955:

(1) The Solvent-Extracted Qil, De-
otled Meal and Edible Flour (Control)
Amendment Order, 1972, published
mn Notification No. GS.R. 432(E) m
Gazette of India dated the 9th Octo-
ber. 1972. [Placed in Library, Sec
No. LT-4172/73.]

(2) The Lavy Sugar Supply (Con-
trol) Second Amendment Order. 1972,
published n Notification No. G.S.R.

486 (E), in the Gazette of India dated the
13th December, 1972. [Placed in Library.
See No. LT-4173/73.]

PaPLRS UNDLR COMPANIES ACT, 1956

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI D. R.
CHAVAN): On behalf of Shr1 Redabrata
Barua, 1 beg to lay on the Table

(1) A copy of the Shupping Corpo-
ration of India and Jayanti Shipping
Company Amalgamation Order, 1973
(Hindi and Pnghsh versions) publish-
ed m Notification No, 8 0. 2(E) in
Gazette of India dated the 1st Janu-
ary, 1973 under sub-section (5) of sec-
ton 396 of the Companies Act, 1956.
{Plaved in Library  See No. 1.T-4174/

73.1

(2) A copy of Notificatiod Mo, G.S.l‘l
3(E) published in Gazette of India
dated the 6th January. 1973 muaking
certain  further alterations in Schedule
X to the Companies Act, 1956 under



v hb%ecﬂon (3) of Section 641-of_ ihe
- ~goid Act; - [Placed .in I.ibrm. Sag No.:
LT-4175/73} I .

R,uuuv PROTECTION FORCE (2Nn
' AMENDMENT) RULES, 1972

THE DEPUTY MINISTER IN THE

MINISTRY OF RAlLWAYs (SHRI
‘MOHD. SHAFI QURESH!)- I beg to
1ay oh the Table a copy of the  Raitway
~‘Protection Force (Second- Amendment)
kules 1972 (Hindi and English  ver-
g aions) published in Noliification * No.
G.S.R. 1555 in Gazetté of India ' dated
the 9th December, 1972 under sub-section
(3) of section 21 of the Railway Pro-
tection Force Act, 1987,
- Library. See No. LT-4176/73.]

_PuLic NOTICEs RE. IMPORT POLICY FOR
NEWSPRINF AND ART PAPER, .1972.73

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND

BROADCASTING (SHRI DHARAM
BIR SINHA): I beg to lay on the
" Table: )

. (1) A copy of Public Notice No. 22-
ITC(PN)/73, dated -the 12th. February,
1973 (Hindi and - English versions)
regarding Import Policy for Newsprint,
for the year 1972.73. [Placed In
Library. See No LT-4177/73.]

.. £2) A copy of Public Notice No.
"23ITC(PN)/73, dated the 12th Febru-
ary, 1973 (Hindi and English versions)
regarding Import Policy for Art Paper
for the .year 1972.73, [Placed in Libr-
ary. - Sée No. LT-4178/73.] ’
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MESSAGE FROM. RAJYA SABHA
SECRETARY:

| Secretary of RejyeSabhai—
1-mdlreundwinfvm the - m
Ssbhn that ## Rajya |
sitting held "on’ Monday, the
Pcbmry

19th
ThgArd

[Placed in -

: Sirlluveto rbport-'
the following méisage. received fmm the *

1973,..sdopted: the. following
v ehe Pepsentation of -
Joint: g

""mat tha ime appdnhd forthe.
wpresenintion ‘of the Report.of the 3vint

Comumittee of the Houses on the Atop-
. tion‘of " Childreis Biﬂ. 1972; - -be-further
‘extendéd -upto thefirst day of the last
. week ‘of the . Bighty-siith = (winter)
- “Session ‘of the Rajys Sabha.™™*

ASSENT TO BILLS
SECRETARY: Sir, I lay on the Table
the Indian Tariff (Amemiment) Bili, 1972

.passed by the Houses of Parliament dur-

ing the last session and. assented to since
a report was last made to the House on
the 15th December, 1972.

I also lay on the Table copies’ duly
authenticated by the Secretary of Rajya
Sabha, of the following ‘thirteen Bills pas-
sed by the Houses of Parliament and as-
sented to since a report was last made
to the House on the * 15th December,
1972: .

(1) The - Limesione
Mines. Labour
Bill, 1972,

(2) The Food Corporations (Amend-
ment) Bill, 1972

' (3) The Payment of Boiius (Amend-
ment) Bill, 1972

and Dolomite
Welfare Fund

() The Carriage by Air Bill, 1972

) Thc Coal Mines Labour Welfare
) Fund (Amendment) “Bin, 1972.

(6) The. Indian- Raﬂvayn (Amudr :
mca!)ﬂil!.l!ﬂz .

(7) The Sick Texnle Undcrtaklns:
(Taking Om at Matnmment)
"Bill, 1972 .

8) Tbe I_ndua_;tial Pimme Corpon

sabh-.__a: o




